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WRITTEN ANSWERS TO QUESTIONS

Paid-up Capital of Proposed Chlorine and
Caustic Soda Plant in Madhya Pradesh

*4 SHRI DINESH JOARDER Wil the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state,

(a) the total paid up capnal of the pro
posed chlorme and caustic soda plant to
be set up i Madhya Pradesh,

(b) the percentage of shares m th* total
capital held by the House of Binguis
State Government and others, and

(c) whether Govcinment have nromicud
full control of the management 1 th*
plant of the Housc of Bangurs?

THE MINISTFR OI PFTROIFlIM
AND CHEMICAIS (SHRI D K
BOROOAH) (a) to (c) The authorised
share capital of the proposed comptiny to
be set up for implementmp the causii.
soda prdjcct by Madhya Piadesh Audvo
gih Vikas Nigam would be Rs § cioies
suitably divided between equity and cu
mulative redcemable preferience shuc
No proposal has heen  recetved  about
participation 1n share capttal by the Houew
of Bangurs in the proposed project
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Accident at Baremura Oil and Natoral Gas
Exploratory Centre j» Tripura

*9 SHRI DASARATHA DEB. Will the
Mmister of PETROLEUM AND CHE-
MICALS be pleased to state.

(a) whether the attention of Government
has been drawn to the accident that
occurred at Baramura Oil and Natural Gas
exploratory centre in Tripura during the
month of December, 1972,

(b) the nature of damage caused; and

(c) whether any investigation has been
made or is being made to find out the
causes oa well as to fix respomaibiliy for
the actident?





